-

Declaration of Assets and Liabilities

Year 2020-21

1, CHANDAN... kum&ﬁ, son/dau/é":ter/wif{e of ﬂﬁﬂ@bulﬁ/"y@ﬁ{b"’fi
s 24 . years, belonging to GIHQ»QVJDI'MNJABH—F)(PHfN@'

service and presently worklng as OPFICE&TTE":’@:}N'?(%RBSH)

give herein-below the details of the assets (immovable, 'ii"hm}avb_le, baq}g'b‘a[ance, etc.) of

myself; my-spouse-and dependants*:

E\D(L’@“D A, Details;bf:movableassets -
V (Assets-in jointname indicating the extent of joint-ownership will also have to be

\ ~Sr. Describtlon ~Self “Spouse “Dependant-1 Dependant-2 Dependant-3
W “No. Namé(s) Name Name Etc. Name
5/3|4 () | Cash :
m@/;' 1066/ X A frme A A
el (i) | Deposits in ; i
L I | Banks, Financial
Institutions And | Y, p50f % N A A
Non-Banking BT i
A Financial 5
?/2’ ) Companies BYm.
. ;
o
\8 (ii) | Bonds, - .
Debentures and
Shares in 0 A o, 5 ‘
companies ' A 5

(iv) | Other financial

‘ institutions,

_| NSS, Postal ;
Savings; LIG A i

Policies, etc

(v) | Motor Vehicles} _
(details of A A :
make, etc.) A : £ B, A

(Vi) | Jewellery (give G , - o §
details of ; :
WEIghtand M o R v DAL
value) :

(vii) | Other assets, - [. : s
b QUE:I'!‘a.s values o e e o G L X
of claims / .

interests

Note: Value of Bonds / shares / Debentures as per the latest market valye in Stock
- Exchange in respect of listed companies and as per bdoks in the case of non iisted

companies should be given, . ;
__* Dependant here_mea ns..a. person..substantia lly-- dependent.-on: the: income:of= the =

"""" employee'.__ : g
| Chandem o0 LT ‘




B.

Details of Immovable assets

[Note: Properties in joint ownershi

also have to be indicated]

FrrtreR

p indicating the extent of joint ownershlp will

(5.
“No.

Description

Self

Dependant-1
Name

PHADY R

Spouse
Name(s)

Dependant-2

Name
bL

Dependant-3
Etc. Name

(i)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

5 ey

A |MpbHoBANI

(1)

‘Non-Agricultural Land

- Location(s)

- Survey-number(s)

- Extent (Total
measurement)
-Current market value

(i)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(iv)

Houses / Apartments,
etc.

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
valug Ly

2 537

MADHL BANT,

(v)

Others (such as

interest in property)-

=

N

e

Eon

(2)

I give hereln be!ow the details of m

institutions and government dues:- .
[Note : Please glvg‘gepa[‘_cjn_t_g Aqeggils \forr'eac_h item)

y liabilities / overdues to public financial

Description

Name & address of Bank /

el ectnctty

| ssr. l Amount outstandmg~as ]

,; “®No, . * Financial Inst!tutiuns(s) /. DY caiinragvinsis so on b

4 2 . : Depat‘tment (s) : ; :

@)~ [ (i) !_oa_ns from Banks e A 2 7
(1) Loans from financial ! :
institutions ... : X Tl R
(iif) Govemment Dues e '
(a) dues to departments - X A
dealing with government -
accommodation :
(b) dues to departments ’ : o ,
dealing with supply ‘of X A
water . f _
(c) dues to departments £ dbna BE : e e e
[ dealing with supply of & X

f.r(\mv\ﬂam -~ =




: , [
r (d) dues to departments F F X
dealing with telephones ad

(e) dues to departments

dealing with government
transport (including A A
aircraft and helicopters)

() Other dues,. if any r X ! &

(b) () Income Tax including
surcharge [Also indicate

the assessment year upto

which Income Tax Return

filed. Give also Permanent Fl“) TP ,Q',g 7'# B
Account Number (PAN)] ;

(i) Wealth Tax [Also

indicate the assessment

-year upto which Wealth

Tax réturn filed.]

(iii)-Sales Tax [Only in
case.of proprietary
:business]
(iv) Property Tax S |

o Personal Detail

G/ CpF/PRAN No. [11018536c¢99 &t

Gender - {E (M/F)

Date of Birth - L@]SW 7 0 l 4, J q ’ 9 ,/67 (DD/MM/‘;’;’YY)

Class/Group b e ,,.(;(/}3’/(:}

d - AR, i
5 .r? , [B11aR NIDHAN SARHE (PPN ]

_(qu_i;_.Ném.e.‘.g-g_?il?zs’ﬁfis:iBIh’arAdm_infs;ratiVE.SeLvice, A

B.S.S.- Bihar Secretariat Service etc.)

Home District - L NBbHUBH.ﬁJ-I. 3 ‘,
I hereby declare th‘at the above details are’true to the best of my
knowledge and belief. ; ' T e LR

L e N g mzﬁcﬂ\ Kamat.......

Name of Employee: GHANDAN. K umAR-

-----------------------------------

Place:,. PATNA: .. ‘ : Designation:ﬂﬁ%ﬁ.ﬁ...ﬁiﬁff&@ﬁhﬁ.(; ARKAS )
Date:..!2.7.02.-202 | A DepartmentBIﬁﬁQViDH’QMWM(/O /'}quj_
Note.;.. e ‘P!easé sign each page of fhe declaration. Asset declaraﬁon form

must be in A4 size white paper wi_fit__computer typed_(_g_ng_iee_gc{e)

“in"preseribac dformat.

———




